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#293. DR, RANEN SEN:
SHRIMATI PARVATHI
KRISHNAN;
Will the Minister of CHEMICALS
AND FERTILIZERS be pleased to
state: .

(a) the scheme, if any, drawn for
expansion and diversification of
foreign and Indian drug manufac-
turing companies;

(b) what concrete steps have been
taken to implement thay scheme; and

{c) what is the response of foreign
drug companies towards the scheme?

THE DEPUTY MINISTER IN THE
MINISTRY OpF CHEMICALS AND
TFTERTHIZERS (SHRI C. P. MAJHI):
(@) to (t). Keeping ip view the recom~
mendationg of the Commitiee on Drugs
ang Pharmaceuticals a new drug pelicy,
te ashieve a systeroatic and balanced
growth of the drugs industry, is being
evelvad, In the meantime, two of the
impoerfapt recommandations of the
Comimittee relating to the production
poggramme—viz, (i) identification of
bulk sdrugs required for preductien of
117 essential formulationg listed by the
Committee, and (il) assigning relevant
lines of production for the public sec-
tor, Indian sector and open to all, in-
cluding the fereign sector has been
drawn up and made known to the in-
dustry. Government expects good res-
ponse from all the sectors of the drugs
industry after the totaj drug policy has
been announced. From 1-4-1975, as
many as 128 applications, ineluding 22
applications from foreign companies
with foreign equity exceeding 40 per
cent, have been received.

DR. RANEN SEN: In view of the
fact that the government does not ap-
Jbear to accept one of the main recom-
mendations of that committee, namely,
taking over of multi-national corpora-
tions in the drugs and pharmageutical
industry, may 1 know whether any
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preagure pr persuasion: j8 belug exer
cised on the multinational corporations
who up till novr were only producing
low tonnage high value medicines, neg-
lecting the development of
for certain types of tropicsl disseses’
whith are not found ali over the world®
May I know whether this is being done
so that the multi-national corporations
may go into diversification of produc-
tion of such meadicines which are re.
quired for leprosy, etc.?

THE MINISTBR OF CHEMICALS
AND FERTILISERS (SHRI P. C.
SETHI): The honi: #ilthber Wi o tem-
ber of the Hathi Comumittep. I cong-
ratulate him and the Hathi Commitiee
for the good work théy Have dome in
andlyding flie jdoblems. But while
suggesting remedies, you have mixed
up many things ang created more con-
fusion than was prevailing before.
Thevefore, please do mot think that 1t
was a court award. It was a commit.
tee appointed for our guidance. You
have pubmitted the report and we are
exsmining it. Please do not jump to
anmy farceaching coaclusion. The re-
port of the commitiee is yet to he
taken up for consideration by the Cabi-
net sub.committee.

DR. RANEN SEN: I never asked
whether the recommendationg are
being implemented or not. I wanted
to know whether the foreign compames
are being persuaded or pressurised to
go into the research of drugs which are
necessary for our tropical diseases
like leprosy. That was my simple
question

SHRI P. C. BETHI. The hon. member
did make 5 remark that it is presumed
that government is not going to accept
the recommendations of nationaligation
of multi-nationals. Hence I had to
give that preamble to my answer. As
far as leukoderma and leprosy are
concerned, I would like the hon. mem-
ber to visit the Hamdard Dawakhana
where they have foung a complete cure
for these diseases, They have progres.
sed very well and I had occasion to
visit it a couple of dayg sgo. So far



29 Written Answers

as foreign companies are concerned,
we have already chalked out g pro-
gramme of dilution. We have made
fiigee lists. One list is open for all, one
list is meant for public sector only and
one list is for the Indian sector.

DR. RANEN SEN: May I know, out
of these 117 essential drugs that the
government hag decideg to take up,

~how many are being prepared by
foreign companieg and how many by
Indian companies?

SHRI P. C. SETHI: Before answering
that, I would like to add that apart
from unani and ayurveda, there is an
anti-leprosy drug’ calleq DDS produced
by Borroughs Wellcome. About thkis
question, out of the 117 drugs, 43 are
tablets and capsules. 39 aré injeetions
and 35 are miscellaneous. These are
being produced by the foreign sector,
the Indian seetor aihd the publié sector
¥ a very great extént.

MR. SPEAKER: Question Hour is
over—

DR. RANEN SEN: How many
foreign sectors and how maeny Indian
sectors?

WRITTEN ANSWERS TO
QUESTIONS

Schemes for Foreign Tourists
visiting India

%284, SHRI CHANDRA SHEKHAR
SINGH: Will the Minister of RAIL-
WAYS be pleased to state what schemes
like the “Travel as you like” scheme
introduced in September, 1975, will be
introducedq for the foreign fourists as
well as Indian tourists?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MOHD. SHAFI QURESHI): There is
no proposal at present.
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Agreements with Foreign Companies
for Crude

*291, SHRI K. MALLANNA: Will
the Minister of PETROLEUM be
pleased to state:

(a) whether any agreements have
been signed during the current year re-
garding crude oil with foreign com-
panies; and

(b) if so, the broad outlines regard-
ing the quantum ang price of crude
along with the names of the foreign
companies?

THE MINISTER OF PETROLEUM
(SHRI K. D. MALAVIYA): (a) and
(b). The following arrangements have
been made for the import of crude oil
during 1976:

Name of the Quantity in millinrn
Cruntry tonnes

UAE : I

Saudi Arabia 1.1

Iraq . 2.1

Indian Oil Corporation have entered
into agreementg with the National Oil
Companies of these countries for such
imports. Supplies from Iran during
1976 are expected to be at the level of
2 million tonneg as during 1975.

Requirements of import of crude oil
during 1976 in the case of the Madras
Refinery are covered in terms of their
long term agreement for crude supplies
from Iran. Supplies of Arabian crude
to Hindustan Petroleum Corpora-
ticn’s Refinery are covered under the
crude supply agreement with Exxon.

. Q..

There is an accepted convention not
to disclose the terms on which oil pur-
chases are made from foreign countries





